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Administration and the Minister aa is PremetleD ., Ill. Lews. DI ...... 
the pracuce in other emploJin. Kini.- Clerb 
tris of the Goyernment of India, like 
Rail ways, Defence, Posts and. Tele-
graphs Department and. Civil Aviation; 
and. 

(b) if not, Ih. reuons for not ad.opl-
ine a similar system in the S~tar
ist allo? 

The MlDist.er of State ID the MhlIo-
try of Rome Affairs and MlDlster of 
DefeMe Supplies In the Ministry of 

' n~  (Shri Rathl): (a) No. Sir. 

(b) Whenever there nre any pOints 
of substance to be rai • .,j. The Ser-
vice Associations or Unions eRn ask 
for " persona] discussion nnd the re-
quest fOr suCh discussion always re-
ceivps due consideration. Questions 
affecting serviCe ('onditions arc in-
variably raised and discussed. in the 
Staff Coun('ils of various Ministries 
which hol:l regular periodical meet-
ings. In view of these facts, it is 
not considf>red necessary to hold re-
gular periodical meetings with the 
S r ~ Associations or Unions. 

llealerlty .f L.D.C." ais CI vi. ..D.C.'. 

1148, Sbrl Dajl: 
Sb.1 Warier: 

Will the Minister of B_ Allain 
be pleaoed. to state: 

(I) whether he is Iware tbet in the 
OIllC88 pIIrtlcipiltme in the Central 
Secretariat Service Scheme, Lower 
Division Clerks bave become ..,I.r 
to Upper Division Clerks; and. 

(b) if 10, whether it conforma to the 
prlDciplea o"f equity and. fairplay ami 
whether It i. in the Interest at etII-
ciency in the Secretariat? 

TIle Deputy MmWer ID the ......... 
try of RODIe Allairs I SbrI L. N. 
MIIIIIn): la) and Ib). A .tatem"nt 
is laid On the table of the House. 
["J/uoed in Llb?s1'll. See No, LT-52281 
8\lJ. 

12'1, 8brl DI.: 
Sui Wartvr: 

Will the Minister of Rom_ AIIllra 
be pleased to state: 

(a) whether it is a fact that ae-
.ord.ma to the ftndinp of the il~n . 

rr.y Commillion, the prOlllOtional 
nenues of the Lower Divilion Clerks 
'in the Central Secretariat OlIIce. are I.. than their counterpart. in other 
Department.; Il'IId 

(b) if so, the steps taken to Increase 
the promotional avenues for them, es-
pecially in view of the fact that they 
Ire recruited on the basis of an AII-
India Competitive Examination, which 
make. selection in their case very stll! 
and. enuble. Government to attract to 
the Secretariat Clerical Se"ice tile 
beat available tllent in the cOllntry? 

The Deputy MlnWer ID the Minis· 
try of Rome Al!airs (Sh.1 L. N. 
MIlIU'a): (a) No. Sir, Taking all fac-
tors into consideration, the Pal' Com-
mission had remarked that.. there docs 
not seem to be any signiftcant dille· 
renCe in the total promotion pros-
pects Bvailab1e to a Lower Division 
Clerk In the Secretariat and hi. coun· 
terpart in the other olllce •. 

(b) Does not arise. 

Kerala CaWYllttn 

13«, IJJarI "' ........ Nm: 
IlIrt Warier: 

Will the Minister of Jlome A ..... 
be pleased. to alate: 

(.) whether Government ar. a .... are 
of the I1IffeorInp of the cultivators re-
settled at Mlnj. Mara in Kerala State; 
and 

(b) if 10, the .tep. taken to help 
them .... ttle without dilllculty? 

The .... at S&ate In ..... MJaIs-t.,. .., __ AtIaIrs __ of 

~ S8,.ae. III tile IIlUtry of 
o.r-. (SIIwl JlltId): I.) Goverr-
ment have r~  re-presenlatiOftf 




